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~  BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH
ORIGINAL APPLICATION NO. 311/2022

IN THE MATTER OF:-

DR.JEET SINGH YADAV ...APPLICANT

VERSUS
GOVT. OF NCT OF DELII ... RESPONDENTS

STATUS REPORT ON BEHALF OF RESPONDENT No. 5 LLE. DISTRICT
MAGISTRATE WEST, DISTRICT WEST, GOVT. OF NCT OF DELHI IN

COMPLIANCE TO THE DIRECTIONS OF THIS HON’BLE TRIBUNAL
ORDER DATED 24.09.2025.

MOST RESPECTFULLY SHOWETH: -

1. That this Hon’ble Tribunal had passed the direction vide order
dated 24.09.2025, same is as under:

“...5. It may be observed that State Wetland Authority had
issued directions vide order dated 30.10.2024 to the
concerned officers land owning agencies as enlisted in the
copy thereof, which has been placed on record before this
Tribunal at pages No. 799 to 805 of the paper book, for
taking appropriate action for removal of encroachment and
restoration and rejuvenation of water bodies but no action
worth the name has been taken by the authorities and no
details regarding such action have been given in the
responses [iled before this Tribunal which are, as usual in
any other case, cvasive and vague filed with intention to
prolong the hearing of the case.
8. The above said respondents were required to take
appropriate action even after that date, if not prior thereto
and give all relevant details regarding action taken by
them for removal of encroachment and restoration and
rejuvenation of water bodies but the above said
respondents have not done so0.
9. The above said respondents were required to take

o t.l!)])f“[)f‘f'f”"’ action ¢ven (lﬂ('f' thet (!(ll(f, lf not prior thereto
e

d give all relevant detads regarding action tak
" ( en by
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5 them for removal of encroachment and restoration and

rejuvenation of water bodies but the above said
respondents have not done so...”

2. That in compliance to the directions of this Hon’ble Tribunal, a
meeting was held on 01.10.2025 under the chairmanship of
convener STF i.e. SDM (Punjabi Bagh) wherein directions were
issued to concerned land owning agencies i.e. DDA and
DSIIDC to take necessary and immediate action for removal of
encroachment from water bodies. Copy of Minutes of meeting
dated 01.10.2025 is annexed as Annexure-A.

3. It is mentioned here that the official of DSIIDC informed
during the meeting dated 01.10.2025 that no encroachment
exists on the water body at present and boundary wall has

been constructed around the water body situated at Kh. No.
17 /27 village Mundka.

4. It is also mentioned here that the official of DDA informed
during the meeting dated 01.10.2025 that no encroachment

exists on the water body at present at Khasra No. 142, village
Mundka, Talab Known as “Dharmuwala”.

5. It is further stated here that the official of DDA informed
during the meeting dated 01.10.2025 that no encroachment
exists on the water body at present at Khasra No. 163, village
Mundka, Talab Known as “Dada Dobha Johad”.

6. That, in respect of water body at Kh. No. 178/1, known as
“Johadi” and Kh. No. 373/1, known as “Taqiya Talaab”, DDA
officials informed that encroachment exists on the pond land
at Kh. No. 178/ 1 in form ol Park and a temporary structure
(tin shed) and encroachment in form of houses, MCD Office,
Post Office etc. exists on pond at Kh. No. 373/1. DDA Officials
were directed to remove all ‘unauthorized

structures/constructions/encroachment from the pond land
following duc process. SHOs concerned  were  directed to
= rovide necessary support and. assistance to the land-owning
= XCy Le.. DDA for removal of encroachment and work
tWtion related to rejuvenation of water bodies.
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That in pursuance of said directions, DDA issued Notices to
the 'encroachers to remove the encroachment from the water
.bodxcs at Kh. No. 373/1 and 178/1 village Mundka
immediately and to file claims /representations, if any.

That, objections were raised by the occupiers of land at Kh.
N_o. 178/1 and Kh. No. 373/1 which were received from DDA
vide letter dated 26.09.2025 received in this office on
14.10.2025.

"0, Joint site inspections were carried out on 15.10.2025,
16.10.2025 and 30.10.2025 in presence of officials from
Revenue Department and DDA along with residents of
Mundka village to ascertain the area of water bodies and
address the objections raised by the residents of Mundka
Village. Copy of inspection reports is annexed as Annexure-B

and Annexure-C respectively.

That, this office vide letter dated 28.10.2025 had provided the

10.
ght by DDA rcg. claims /objections of Villagers,

information sou
same is annexed as Annexure-D.

'11. That, the final map after hecaring the objections of residents of
Village Mundka will be prepared by DDA. Revenue Department
shall provide the neccessary Revenue records or any other
assistance as and when required by concerned land owning

agencies.

That the prescnt stalus report is submitted in compliance to
the directions ol this Hon’ble Tribunal with the prior approval
of District Magistrate, West, Govt. of NCT of Delhi.

X\NITA YADAV, DANICS)
)/ SDM (PUNJABI BAGH)

12.

Date:- 31.10.2025
Place:- New Delhi
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MINUTES OF THE MEETING

A meeting of STF was held on 01.10.2025 at 03:00 PM in O/o SDM
(Punjabi Bagh), Delhi to discuss the matter regarding removal ol encroachment
from water bodies in Mundka Village of Sub-Division Punjabi Bagh in
compliance of directions issued by Hon’ble NGT in matter of Dr. Jeet Singh
Yadav v/s GNCTD & Ors. As per revenue record, six ponds exist in Village

Mundka. The list of participants who attended the meeting is attached as

Annexure- ‘A’. A discussion was carricd out on the agenda and instructions
were given to concerned officers:-

The orders on the agenda are as follows:-

ORDER NO. 1

Subject: Reg. Kh. No. 17 /27 DSIIDC pond

Kanoongo, Punjabi Bagh and DSIIDC officials informed that no encroachment
exists on the said water body at present. DSIIDC officials were directed to
ensure that no encroachments take place on the walcr body in future also and
to take steps for rejuvenation.

ORDER_NO. 2

Subject: Kh. No. 142, talab known as Dharmu Wala

DDA officials informed that no encroachment exists on the subject pond at
present. DDA officials were directed to ensure that no encroachment tales
place on the subject land in future. SI-IQ concm:ncd shall ensure that there is
access to the pond by DDA officials for rejuvenation related activities.

ORDER_NO. 3

Subject: Kh. No. 163, Dada Dobha Johad

DDA officials informed that there is np encroachment on the subject land.
However, there are trecs planted around the waler filled areu_of the pond. DDA
officials were directed Lo Temove any ux?author'lf-:.ecl stfuclurcs/cunstmcho‘n:-,_f
encroachment  from the pond land, if any, followu‘{lg.cl%w prourss. bHL.).
concerned shall providc adequalc support to DDA officials for the same, 1l

required.,

ANNEXUVRE- A\ 4
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Subject: Kh. No. 178/1, pond known as Johadi

[;3:1\\ 0-{23&18 informed that there is encroachment on the pond land in form of
¢ ¢ a temporary structure (tin shed). DDA officials were directed 10

remove al 0 .
H 311 Unaut}lOIlSLd struclures/constructions/ encroachment from the
pond land following due process. SHO concerned S

: hall provide adequate
support to DDA officials for the same.

ORDER NO. 5

Suhjcc&: _Kh. ‘No. 373/1, pond known as Tagqiya Talab.
DDA officials informed that there is encroachment on the pond land in form of
houses, MCD Office, Post Office. DDA officials further in

: formed that garbage 1s
being dumped on the pond land by villagers. DD

A officials were directed to

remove all unauthorised structures/constructions/ encroachment from the
pond land following

due process. SHO concerned shall provide adequate
support to DDA officia

‘ ls for the same. MCD 1is directed to remove the waste
dumped in the pond and take

action against illegal dumping of
carbage/household waste in the water body.

ORDER_NO. 6

Subject: Kh. No. 190/1, pond known as Shishuwala Talab. |
DDA officials informed that matter rcg. the subject pond 1s sub-judice before
the Hon'ble High Court of Delhi. DDA officials informed that de-silting related

work has been completed. It was further informed that garbage is being
dumped on the pond land by villagers. MCD is directed to take sieps for
removal of waste dumped in the pond and take action against illegal dumping

of garbage/household waste in the water body.

General Orders:

1. SHO concerned shall provide all necessary support and assistance td

DDA/DSIIDC for removal of encroachment and work execution related to
rejuvenation of the water bodies.

~ Revenue Field Staff and D

N

DA officials shall promptly intimatc any

. r Officials for appropriate
action. S

fo. F.1 (1)/SDM(PB)/STF/2025/ AN 82.-2.9

Copy forwarded to the following for information and necessary action:-

1. All Officers concerned _ _
9. p.A to DM (West) Raja Garden,New Delhi
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OFFICE OF THE SUB-DIVISIONAL I;IAGISTRA
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TE PUNJABI BAGH

GOVERNMENT OF N.C.T OF DELHI

MAIN ROHTAK ROAD, NANGLOI DELHI-

110041

F.1 SDM/PB/Misc./2025/ T&Q |

To,

The Dy. Director (LM)
DDA, West Zone, Office Complex
Subhash Nagar Crossing, New Delhi-110027

Sub:

Mundka, Delhi.

Ref.: Deputy Director (LM) West Zone letter No. F.7(49)20

Sir,

In reference to the subject and reference cited above,
DDA regarding to verify the details furnished
issued to them for removal of encroachment

Regarding the objection raised by the encroachers
the removed of the encroachment of Takiya Ta

by the encroachers a
from the water Body vide Kh. No.373/1

Dated:oj‘g\p llﬂ?

on the notice served for
lab, Mundka and 178/1

25/LMIWZ/DDA/556.

letter received from the
gainst the notices

and 178/1 in compliance with orders in the NGT case OA No. 311.

In respect of the above, report has
Division Punjabi Bagh. As per report,

been sought from the revenue staff of Sub
the details of the property related to the

documents enclosed with the letter are as under :-

N

D/jo Kahzan

S.No. | Name of | Khasra no. | Ownership as per Khatauni year
Applicant given in the 2005-06 of Village Mundka
document
1. Kuldeep Singh | 713 Smt. Saroj W/o Sh. Kuldeep Singh
S/o Balwan Singh R/o H.No.86, Village Mundka
| Delhi "
5. | Kamla Devi W/o H.No.63A/3 Near [ Khasra no. not given.
Late Mahavir Takiya Talab
Mundka
3 | Rajbala W/o Late 778/2/2 Mir Singh S/o Bhola R/o Village
Raimal Vats Mundka N
Yy Rajbala W/o Late 778/2/2 Smt. Rajbala w/o Rajmal Vats
Rajmal Vats Amarjeet Vats S/o Rajmal Vats R/(;
| | Village Mundka “
Smt. Aazad Kaur| 783 Parmeshvari Wd/o Khajan Singh

Village Mundka

Singh




ety s e e
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Further, Village Mundka has been urbanized on 16.05.2017 and the possession
of Khasra No. 373/1 & 178/1 has been handed over to DDA. And, DDA has carried-out
the demarcation of the Khasra No. 373/1 &178/1 of Village Mundka through TSS
Surveyor. The reference points were shown to the DDA officials & Surveyor by the
revenue stafl of Sub Division Punjbai Bagh and the revenuc records were provided to
the DDA. Further, the actual ground possession of a khasra no. can be ascertained by
the demarcation process which was carried out by DDA.

Also, representation has been also received in the office of the undersigned from
the villagers that they were not informed during the demarcation carried out of the
ponds as their properties are adjoining to the pond. Whereas, all the adjoining owners
have to be informed during carrying out of demarcation of the property as per the DLR
Act.

The village Mundka has been urbanized vide Notification No. F.
'?/TQ/ADLB/QO16/CD—000383132/3827-3841 dated 16.05.2017 and the provisions of
DLR Act cease to apply as per the judgment of Hon’ble Supreme Court of India in the
case vide Civil Appeal Nos. 38282 of 2017 titled Mohinder Singh Through LRs "and
another Versus Narain Singh and Others. And, as per the judgment of Hon’ble High
Court of Delhi vide LPA 609/2022 and C.M. Nos. 46224/2022, 46226/2022 &
46227/2022 titled Kamaljeet Bajwa & Ors. Vs GNCT of Delhi & Ors., the revenue
department cannot carry out the demarcation after urbanization of village and the DDA
is the agency to carry out the demarcation being the land owning agency.

Therefore, in light of the objections raised by the villagers and representation
received in the office of the undersigned, DDA is requested to re-verify or carry out the
demarcation of the ponds again in presence of adjoining owners and litigants/
complainants in the Hon’ble Tribunal as the matter is related to the demarcation. The
already sub judice before Hon’ble NGT and action may be taken expeditiously.

AT
Exe/c;,}_xtivgfl\’lq gistrate/Tehsildar
A ;;;\‘";\_ Punjabi Bagh

— N

matter is

e
Wy,

Encl: Renveue Field Staff report & Khatauni

24
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